FORM A
PUBLIC ANNOUNCEMENT
(Under Regulation 6 of the Insolvency and Bankruptcy Board of India (Insolvency Resolution Process for
Corporate Persons) Regulations, 2016)

FOR THE ATTENTION OF THE CREDITORS OF M/s M. 1. Buildtech Private Limited

RELEVANT PARTICULARS

—

Name of corporate debtor

M/s M. I. Buildtech Private Limited

2. Date of incorporation of corporate debtor 12/12/2011
3. Authority under which corporate debtor is incorporated / | Registrar of Companies - Delhi
registered
4. Corporate Identity No. / Limited Liability Identification No. | U45204DL2011PTC228616
of corporate debtor
5. Address of the registered office and principal office (if any) of | T-167, Street no-5 Gautampuri Delhi North East DL 110053
corporate debtor IN
6. Insolvency commencement date in respect of corporate debtor | 23.11.2022 (23" November, 2022)
7. Estimated date of closure of insolvency resolution process 22.05.2023 (22" May, 2023)
8. Name and registration number of the insolvency professional | Mr. Swatantra Kumar Singh
acting as interim resolution professional
IBBI Reg. No. - IBBI/IPA-001/IPP-01950/2020-2021/13047
9. Address and e-mail of the interim resolution professional, as | Add: P-6/90 (2nd Floor) Connaught Circus, Connaught Place,
registered with the Board New Delhi - 110001, India.
E-mail : singh@caindelhiindia.com
10. | Address and e-mail to be used for correspondence with the | Add: P-6/90 (2nd Floor) Connaught Circus, Connaught Place,
interim resolution professional New Delhi - 110001, India.
E-mail : singh @caindelhiindia.com
11. Last date for submission of claims 07.12.2022 (07‘h December, 2022)
12. Classes of creditors, if any, under clause (b) of sub-section
(6A) of section 21, ascertained by the interim resolution Not Applicable
professional
13. | Names of Insolvency Professionals identified to act as
Authorised Representative of creditors in a class (Three names Not Applicable
for each class)
14. (a) Relevant Forms and Web link: https://ibbi.gov.in/en/home/downloads

(b) Details of authorized representatives
are available at:

Physical Address: Not Applicable

Notice is hereby given that the National Company Law Tribunal has ordered the commencement of a
corporate insolvency resolution process of the M/s M. I. Buildtech Private Limited on 23.11.2022

(23" November, 2022).

The creditors of M/s M. 1. Buildtech Private Limited, are hereby called upon to submit their claims with
proof on or before 07.12.2022 (07th December, 2022), to the interim resolution professional at the address

mentioned against entry No. 10.

The financial creditors shall submit their claims with proof by electronic means as well as in person or by
post. All other creditors may submit the claims with proof in person, by post or by electronic means.

Submission of false or misleading proofs of claim shall attract penalties.

Mr. Swatantra Kumar Singh

Resolution Professional

Regi. No. IBBI/IPA-001/IPP- 01950/2020-2021/13047

Date: 25.11.2022
Place: Delhi




SATURDAY, NOVEMBER 26, 2022

S. E. RAILWAY - TENDER
Sr.DEE(G)CKP acting for & on behalf of
the President of India Invites E-Tenders
against Open Tender Manual Offers are
not allowed against this tender. and any
such manual offer received shall be
'gnored. SLNo.-1. E-Tender Notice No.
& Date: 35/EL/WTI2022-23. Name of
work: Electrical Work for raising of height
of platform from Rail level/Low
level/medium level to high level at Eighteen
Stations (Chakradharpur, Bondamunda
mundi, Kalunga. Bisra, Sonakhan,
i M

PUBLIC ANNOUNCEMENT

- —— ,b Canara Bank Branch . Canara Bank Sco 100,

Ground Floor, Huda Market,

Ref. ) Tender Notice No. 58/2022-2023
Resolution Process for Corporate Persons) Regulations, 2018)

For the Attention of the Creditors of
M/s M. I. Buildtech Private Limited
RELEVANT PARTICULARS

zbumummhubzvgzgﬁgﬁé
being the Authorised Officer of the Canara Bank under
gz?&ﬁugﬁgig_iﬁ
g§~.ga~aism«?k«~§su§o~§a

_u:Sg.SSm:_ouiSumoQ:?_g:m:_Qg:c»:_om
Notice dated 31.05.2022 caling upon the borrower Sri Hariprakash
1o repay the amount mentioned in the notice being Rs. 8,42,024.10/-
Forty Two Thousand Twenty Four and Ten paise only) within 60

1/2022. (S.No.1
In rtsancs 10 abovs f8nde. g Due
date has been postponed from
28/11/2022 to 05/12/2022 due to
addition of new condition. All other
terms & conditions remain unchanged
The corrigendum has been published
onwebsite www.Ireps.govin.  3153702))

Serving Customers With A Smile

Date of incorporation of corporate deblor N
Authority under which corporate debtor 15

Registrar of Companles - Delhi

Comporate No / Limited
S!hqg Liabiity
Address of the registered office and
prncpal office (if any) of comorate deblor
§§§5§

U45204DL2011PTC228616

.x..,s
5%333?.3?382553?35?83&5

Bhalulata, Dhutra, K
Te

{Pursuant 1o Rule 30 of the Companses

ima.gigo_ggisz_a;ﬁaﬁﬁs 13(4) of the said Act.
Panpali) of Chakradh, Di d 2.
mﬁ.ﬂggigﬂg 22.05.2023 (22™ May, 2023) paredhacpur. Division

WWW FINANCIALEXPRESS.COM

FINANCIAL EXPRESS

STATE BANK OF INDIA (RACPC), C2A Sector-100
e mw— Opposite Pathway School Distt: Gautam Budh Nagar,
(U.P.) 201304, E-mail: sbi.63802@sbi.co.in
POSSESSION NOTICE
Eaalw:t!:o*gipgig,g
gﬁﬁ?ggg%&gguﬁgiig
through its Dadri(3342) Branch, under Securitization and Reconstructon of
Financial Assets and Enforcement of Secunty Interest Act, 2002 (No. 3012002) and in
exercise of pawers conferred under section 13(12) read with Rule 3 of the Security
Interest (Enforcement) Rutes, 2002 issued a demand notice dated 06 09.2022. cafing
upon the borrower. Mrs. Kamlesh Singh Wio Mr. Mahipal Singh Address: C-133,
Swarn Nagri, Greater Noida and the following Borrower/ Guarantors: Also at;
Navodaya Vidyalaya, Balaji Enclave, Near Subzi Mandi, Dadn, UP. & Also at:
Jawahar Navodaya Vidyalaya, Dhoom, Manikpur, Dadri, U.P, Mr. Mahipal Singh,
Balaj Enciave, Near Subzy Mandi, Dadn, UP (hetein after the borrower and

Before the Contral Government, Regional
Director, Northem Region, New Delhi
Jn the matter of sub-section (4) of Section 13 of
Companies Act. 2013 and clause (a) of
sub-rule (5) of Rule 30 of the Coripanies

(Provision of FOB at Sonakhan &
Tangarmunda due to making of high level
platiorm) Tender Value: ¥ 1,00 12,789.18
EMD: T 2,00 100. SI.No.-2 E-Tender
Notice No. & Date: 36/EL/WT/2022-23.
Name of work: Electrical (G) Works in
connection with the BNDM-JSG Up-

s
y
e bor %1 pariular and the public in general are hereby
Nama and regsiration namber of e

Mr. Swatantra Kumar Singh
-§8<9§[§5Nw-§5 -
resolution professional

cautioned not to deal with the
chargeof! Bankforan! the said nolice and future interest at the contractual rate on the aforesaid amount| .
IBBUIPA-001/1PP-01950/2020-2021/13047

Add: P-68/90 (2 Floor) Connaught

« property
uqnyog_o_»u,u.ﬁS; 10/~ and interest thereon
BOTower atenton i nvited fo the provisicns of Section 13 (8) of the Act, in respect of

Address and e-mail of the intenm resoluton
professional, as registered with the Board

SASA MANAGEMENT INDIA Description of the Immovable Property

parcel of the property consisting of Flat No. /Plot No. 501/1 Property ID
Sy. No. {City or Town Survey No/Khasra No. Mahabirpura within the
g 'gaon. Bounded: On the North by: Rasta
Eastby : House of Harpool Singh On the

Address and e-mad (o be used for

Add: P-6/90 (2™ Floor) Connaught
comespondence with the intenm resolution

Tender Value: ? 5805444 69 EMD: T

;, Groen Park, New Delhi-110016
116,100 SLNo.3 E-Tender Notice No. oo

Applicant Company / Petitioner|
o g%ﬁﬂm s_ make
gﬂdﬂs mﬁau. Govemment under

Onthe Southby:House of Baloi Singh On the
Las! date for submssion of clams

Classes of creditors, if any, under clause (b)

07.12.2022 (07" December, 2022) work: Provision of UFSBI in all IBH in the

section RKSN-DPS-BJMD section. Tender

are colk a_mqmasm.?wo:ciﬁs‘sg?ug
mentioned in the nolice being Rs. 6,13,159.00 (Rs Six Lac Thirteen Thousand One
Hundred Fifty Nine Only) as on 06.09.2022 within 60 days from the date of receipt of

together with incidental expenses, costs, charges, etc.
§§5583m§538<3¢§38§m5§3§s§m
borrowers and the public in general that tha und gned has Symbolic of
the property below of powers conf um under sub-~
section 4 of section 13 of Act read with rule 8 of the Secunty Interest Enforcement
Rules, 2002 on this the 21st day of November 2022,

The borrower/guarantor in particular and the public in general is hereby cautioned not
to deal with the property and any dealings with the property will be-subject to the charge
of the State Bank of India for an amount of Rs. 6,13,159.00 (Rupees Six Lac

of sub-secton (BA) of secton 21, ascertained

Sechon 13(4). of the Companies Act, 2013
by the inenm resolubon professional

seeking confirmation of altera!
Memorandum of Associaion of the Company|
in terms of the specal resolution passed at the|
Extra Ordinary General Meetng held on
09 November, 2022 1o enable the company
o change its Regsstered Office from "National
Capital Territory of Delhi” o the "State of

Date: 26412022 place: Gurgaon
Value: T 19,96,697 90. EMD: ¥ 39,900
SI.No.-4 E-Tender Notice No. & Date:
8/EL/WT/2022-23. Name of work:
Improvement of infrastructure of store
at TATA. Tender Value: ?
721,056 44. EMD: ¥ 14,400 Tender
Document Cost: ¥ 0 (for SINo. 1 to 4)
Date of Closing/ Opening: 22 12 2022
(for SI.No. 1 to 4). The tender can be
viewed at website hitp/iwww.ireps.gov.in
The tenderer/ bidders must have class-Ill

! Authorised Officer, Canara Bank

UCO BANK

(A Govt of India Undertaking)

ASSET MANAGEMENT BRANCH, 5 PARLIAMENT STREET, N

Detais of authorized talives htitps.//ibbi, gov.in/ervhome/downloads
S i Physical Address. Not Applicable

§u§§§?§§§q€.§§?§3

POSSESSION NOTICE (For Inmovable Property) (Appendix

Whereas, the undersigned being the Authonized Officer of the
Management Branch, New Delhi under the S:

The creditors of Wis M. | griisi,ﬂgggsgzgm

Thirteen Th One Hundred Fifty Nine Only) as on 06.08.2022 and future
interest at the contractual rate on the aforesaid amount together with incidental
expenses, costs, charges, etc.

The borrower's attention is invited to the recently amended provisions of sub-section
(8) of section 13 of the Act, whereunder you can tender the entire amount of
outstanding dues together with all costs charges and expenses incurred by the Bank
only tll the date of publication of the notice for sale of the secured asset(s) by public
auction, by inviting quotations, tender from public o by private treaty. Please aisonola
that if the entire amount af outstanding dues together with the costs. charges and
9633@..2:83_35:*_mao.saaasgﬁuvcgsﬁ_o.%_ﬂﬂsa
the secured assets by public auction, by inviting quotations, tender from public or by
private treaty, you may k ol Cured assel(s)

Digital Signature Certificate & must be

Financial Assets and Enforcement of Securi
under IREPS Portal. Only

In exercise of powers confemed under
Securty Interest (Enforcement) Rule
] 08.09.2022, calling upon the Borrowe!

with proof on or before 07 12.2022 (07" December. 2022), to the
the address mentioned agains! entry No. 10 - .
d&géggﬂig&a!svS_Sg;Sikﬁg
or by post. Al other credftors may submit ths claims with proof in person, by post or by electronic

ty Interest {Act, 2002 (54 of 2002)} and
section 13(12) read with (Rule 3) of the
2002 issued a Demand Notice Dated
r: WS RISHI ENTERPRISES (PROP. MS.
pay the amount mentioned in the notice being
s Eighty Three Lakh Sixty Thousand Nine Hundred
ixty Five Only) within 60 days from the date of receipt of

q failed to repay the amount, notice is hereby
blic in general that the undersigned has taken
Possession of the property described herein below in exercise of power conferred
on him under sub-section (4) of Section 13 of Act read with Rule 8 of the Security
Interest (Enforcement) Rule, 2002 on this the 23" Day of November of the Year

registered tenderer/ bidder can participate
on e-tendering. All relevant paper must be

Mr. Swatantra Kumar Singh
Regi. No. (BBYIPA-001/1PP- 0195072020-2021/13047

given to the borrower and the pul
B:9 GF, Groen Pk, New Delhi-110016
SASA MANAGEMENT INDIA PRIVATE LIMITED

Public Notice For E-Auction Cum Sale (Appendix - IV A) (Rule 8(6))

{F known s india Infoline Housing Finance Lid ) (IIFL-HFL)
%E_ﬂv.sml_, xo:d Qawo?m_..gnn wﬁoﬂ.?ﬂﬁé and Branch Office at- Plot No. 30/30E, Upper Ground
, Najafgarh Road, Beside Jaguar Showroom,Moti Nagar, New Delhi under the mo?éﬂem: and z_amoﬁwcﬁ
@ cowng ot st e ok o0 U 133 o A e hou ok e
o L
o SR 3 A8 161 for realization of IiFL-HFL's dues, The Sale will be|
com

9
| |dealwiththe property and any dealing with the property
of the UCO BANK, Asset Managemerit Branch, New Delhi for an amount of
.83,60,932.65 (Rupees Eighty Three Lakh Sixty Thousand Nine Hundred
Thirty Twoand Paise Sixty Five Only) and interest thereon,
The borrower’s attention is invited
13oftheAct, inrespect of time ;. \
DESCRIPTION OF THE IMMOVABLE PROPERT

Al that part and parcel of the property consisting of Shop No.15, Ground Floor,
part of Building No.161, Dayal Market, Chanderpuri, Ghaziabad (UP) In
Survey No..Ni / Cily or Town Survey No.... Nil /Khasra No... Nil within the
registration sub-district... .And District Ghazlabad,

the possession of the following

will be subject to the charge
o with  right o sel the same on

RE IS BASIS 8 AS IS WHAT IS BASI!
platform provided &t the website. www.

Immovable property/ Secured
Asset

Al thal part and parcel of the prop-
. 30,73,736/- |erty beanng Property/Plol No. 1,
area measunng 275 sq. yds,, ie
229.92 sq. mirs., out of tolal area
measufing 550 sq. yds. ‘459 84 out
of Khasra*No. 1388, situated in
Ram Garden, Village Loni,
(Chakbandi Area), Tehsil & Zila

to provisions of sub-section (8) of Section
Hable 1o redeam the

Authorised Officer,
PLACE: GHAZIABAD

All that piece and parcel of the prop-

22992 sq. mirs., put of total area|
measunng 550 sq. yds., 453 84 out!
of Khasra No. 1388 Ysituated in
Ram Garden, Village Lom,
|(Chakband! Area), Tehsi & Zila

demand draft in favour of “IFL Home Finan
2 .,:ll&..s-z.ﬁ.! Hnme Timanna 44 hl Mame ~b .

. DESCRIPTION OF IMMOVABLE PROPERTY
xs._u-u- of Prop )
Residential Property is situated at Plot No. 139, Block C, Swarn Nagri,
Greater Noida, Gautam Budhha Nagar, Uttar Pradesh - 201306

Date : 21-11-2022, Place : Greater Nojida Authorized Officer, State Bank of India

=

S. E. RAILWAY - TENDER
Tender Notice No. PCMM/GENL/2022/20, Dated: 25/11/2022. The Principal Chief
Materials Manager, South Eastern Railway. Hd. Qrs Office (Sth Floor), New
administrative Building, 11, Garden Reach Road Kolkata-700043 for and on behalf
c.?gs_a_isségm&aaiﬂ_:ggﬁggg
wwwi.ireps.gov.in as follows. All the tenders will be cjosed at 14.00 hrs
SL.No.; Tender No.; Due Date; Brief Description; Quantity & EMD required or
not, if yes please mention the amount are as follows. 1 382238948, 19 122022,
Key boit with nut, spring washer & 4 dia spiit pin Drawing No - RDSO's Drg. No SK
69594 Alt. 36, Item No. 9 Material and Specification: 1S:2585 2006, (Rev. 2),
1S:3063 1994, (Rev. 2); IS:549:2005 (Rev 3); 140,000 Nos. & 279,300 2, 60225001
1212.2022, Wider Sieeper (RT-8746)" 16.50,000 Nos. & ¢ 50.00.000 3; 60225003
19.12.2022, Cutting chain assembly (complete); 10 sets & T 95.110 4 IF225426
19.12.2022; One set of open and L Techmical

enclosed as per Annexure-B & C: | set & ¥ 54 910 § IF225432. 19 12 2022; 500
KVA Diesel Generator set with suitable size AMF Control Panel with all accossones
1No. 8€70,560. 6. IE225877. 1312.2022: Supply,instaliathn, testing & commissioning
of sixteen meters lighting mast fabricated part @s per dimension TOP Dia-150mm,
Bottom Dia-360mm, Section-2 nos. (Section Lengh-8250 mm), Thickness-3, 4mm,
Base Piate-540mmx25mm, PCD-460mm, with following items. High Mas! Section
with base plate. 9 sels & 2 89.210. 7- 382238818 12 12 2022 7/8" (22 mm) dia. zinc

No. WD-11036-S-01, Al 1 & WD-11038-S-02, Ait. Nil. Material and specification
RDSO's Specification No. WD-02-BOXNHL-2011. 60,000 Nos &7132540 8
382238838, 12 12.2022, 7/8" (22 2 mm) Dia Zinc Plated/Galvanized Lock Boft with
collar (28G) with grip range (57-64 mm) Matenal and specification RDSO's STR No
IS/RDSO-WD/0001:2022; 44,200 Nos. & ¥ 1,18,290 9, AD225418 15 12 2022 Supply
of radiator for Greaves Colton make diesel engine, model TBD14V12 (CPCB-) for
high capacity LNB power cars. part no. 123400520314, as per RDSO spec. no
"ROSO/PE/SPEC JAC/0084-2008 (Rev-1) for 336 KW diesel ailemator sef for

car. 3nos & €67,790 10, 29223009; 0112 2022: Push Pull Rod (Trmsten 856 far

plated/Galvanized Lock bolt with coliar (28G) with 9np range (25-32 mm). Drawing i
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FINANCIAL EXPRESS

PUBLIC MUHI:EHEHT

(LInder Regulation & of lhl lnwlirmr and E%nlrl.lpbl.‘.r Board of India
{insalvency Resalulion Process for Corporate Persons) Regulations, 2048}

For the Attention of the Creditors of

M/s M. |. Buildtech Private Limited

RELEVANT PARTICULARS
Mamea of corporate dabior M/s M. I. Buildtech Private Limited
2. | Dabe of incorporalion of corporate deblbar 12N 2201

J. | Authonky under which corparate debloe 12
ncorporated | rsgishened

Registrar of Companies - Delhi

4, | Corporate Idertity Mo, ¢ Limied Liability
Identfication Mo, of conporale deblor

U45204DL201IPTC 228616

T-167, Street no-5 Gautampuri Delhi

5. | Acdress of the registensd office and
Morth East DL 110053 1N

principal office {If any} of corparate debior

E. | Inzalvency commencamand daba in nespact

23.011.2022 (237 November, 2022)
af corparabe dabior

7. | Estimased date of clesura of insalvency

: 22.08.2023 (22" May, 2023)
resciulion process

B. | Mame and reqistralion number of the
nsoivency professiona acting as inferim
resciution professianal

Mr. Swatantra Kumar Singh
IBEl Reg. Mo. -
IBBLPA-001 1PP-0A 950/2020-2021/1 3047

9, | Address ard e-mail of tha inferim resciution

fdd: P-6/%0 (2™ Floor) Connaught
profassional. as registarad with the Bogrd

Circus, Connaught Place,
Mew Dalki - 110001, India.
E-mail: singh@caindelhirndia.com

10, | Address ard email 1o be wad o
COrmespandence with the Inferim resoiulion
QOE a5 0N B

Add: P-6/90 (2™ Floor) Connaught
Circus, Connaught Place,
Mew Delhi - 110001, India.
E-mall: singhi@caindelhiindia.com

11. | Last data far submission of claims 07.12.2022 (07" December, 2022)

12. | Classes of craditors, if any. under deuse (b) | Mot Applicable

of sub-saclion (B4) of saclion 21, ascardained
by e inbesrims el prodessional

13.| Mames of Inzalvency Professianals
dentifiesd b acl as Autharsad
Representative of credilons in @ class
{Three namas far each class)

Mot Applicable

14.| |a} Ralewani Fprms and

{b} Dsatais of autharizad rapresaniafivas
arg avalable at!

Web link:
hitps:bki.gov.infen/homa’downloads

Physical Address: Not Applicables

Molice is bereby given Bal iha Natianal Company Law Tribunal has aréared the commancament of
aconparata inschvency resolution process of the Mis M, |, Buildtech Private Limited on 23.11. 2022
(23" Movember, 2022).

The credibars aof Mis M. 1. Buildiech Private Limited. are hareby cabad upan bo submil their claims
with proof on or before 07,1 2.2022 (07" Decamber, 2022}, to the interim rasolution professional at
the addrass menlioned againstaniry No. 10.

The fnencial creditors shall submil their claims with proof by electrenic means as well &5 in parson
of by past. All ather cresdibors may submit the caims with prood in person, by post of by electronic
MEans.

Submission of false or misleading proofs of claim shall atiract penalties.
Mr. Swatantra Kumar Singh

Resaluflon Professional
Regi. Mo, IBBITPA-0011PP- 01950/2020:-2021/1 3047

Date : 25112022
Place : MewDelhé

NORTHERN RAILWAY

Sr.DEE{GWCKF acting for & on behalf of
the President of Indla invites E-Tenders
against Opan Tendar. Manual Offers are
nit allowed against this tender, and any
such manual offer recelved shall be
ignored. SLMoe.-1. E-Tender Notice Mo.
& Date: IS/ELANTI2022-23. Name of
wark: Electrical Work for raising of heigh
of platform from Rail level/Low
levelimedium level o high leval at Eightesan
Slations (Chakradharpur, Bondamunda,
Moarmundi, Kalunga, Bisra, Sonakhan,
Dharuadihi, Mahahmarup, Letapahar,
Bhalulata. Dhutra. Kansbahal,
Tamgarmunda, Gua, Bagdehi, Bifbans &
Panpali) af Chakradharpuer Division
(Provision of FOB at Sonakhan &
Tangarmunda due o making of high evel
platiorm). Tender Valwe: T 1,00,12, 789,18,
EMD: ¥ 2.00,100. 51.No.-2. E-Tender
Motice Mo, & Date: IG/EL/WT/2022-23.
Name of work: Elecirical {5} Works in
connection with the BNDM-JSG: Up-
gradalion of GEW maintenanca facilily,
Tender Value: ¥ 58,06 444 60, EMD: 7
196100, 5l.No.-3. E-Tender Notice Mo,
& Date: IT/EL/WTI2022-23. Name of
work: Provision of UFSEI i all 1IBH in the
section RKSN-DPS-BUMD secion, Ternder
Value: T 15,96,697 90. EMD: ¥ 38800,
Sl.No.-4. E-Tender Motice No. & Date:
IB/ELIWTI/2022-23. Name of work:
Improvemant of infrestructure of store
depot. at TATA. Tender Value: I
7.21,056.44. EMD: T 14,400, Tender
Document Cost: ¥ 0 (for SLMNo, 1 to4).
Date of Closing’ Opening: 22122022
{for Sl.Mo. 1 fo 4). The tender can be
viewed at websile http:vwwe ireps. gov.in
The benderas bidders must have class-l|
Dhigital Signature Certificate & must be
registered under IREPS Paortal, Only
registarad tenderen’ biddar can parlicipate
an e-tandering. Al relevant paper must be
uploaded &t the time of paricipating in

e-tandering. (PR-836)

Corporate Office at Plot No. 98 Udyog Vihar, Phase IV Gurgaon 122015 (Haryana) and Branch Office at:- PIot No 30/30E Upper Ground
Floor, Main Shivaji Marg, Najafgarh Road, Beside Jaguar Showroom,Moti Nagar, New Delhi under the Securitisation and Reconstruction
of Financial Assets and Enforcement of Security Interest Act, 2002(hereinafter "Act"). Whereas the Auhorized Officer ("AQ") of IIFL-HFL had
taken the possession of the following property/ies pursuant to the notice issued U/S 13(2) of the Act in the following loan accounts/prospect
nos. with a right to sell the same on "AS IS WHERE IS BASIS & AS IS WHAT IS BASIS" for realization of [IFL-HFL's dues, The Sale will be;
done by the undersigned through e-auction platform provided at the website: www.bankeauctions.com.

Public Notice For E-Auction Cum Sale Appendlx - IV A) (Rule

CORRIGENDUM
Ref. i) Tender Notice No. 58/2022-2023
dated: 05.11.2022
i) Tender No. 03220990
Due on 28/11/2022. (5. No.1)
In refarence to above tender, the Dus
date has béen posiponed from

SEM12022 to 0SM272022 due fo
addition of new condition. All other
erms & condifions remain urchanged,

The comgendum has bean publishead
onwebsite www.ireps.govin, 345172022

Customers With A Smile

Sarving

—FormrNoiNC=26—"
{Pursuantto Rule 30 of the Companies
(Incorporation) Rules, 2014}

Before the Central Government, Regional
Director, Northern Region, New Delhi
In the matter of sub-section (4) of Section 13 off

Companies Act, 2013 and clause (a) of
sub-rule (5) of Rule 30 of the Companies
(Incorporation) Rules, 2014
AND
In the matter of
SASA MANAGEMENT INDIA
PRIVATE LIMITED
(CIN: U74999DL2021FTC389350)
having its Registered Office at

B-9 GIF, Green Park, New Delhi-110016
.........Applicant Company / Petitioner|
NOTICE is hereby given to the General Public
that the company proposes to make
application to the Central Government unde
Section 13(4) of the Companies Act, 201
seeking confirmation of alteration of th
Memorandum of Association of the Compan
in terms of the special resolution passed at th
Extra Ordinary General Meeting held o
09th November, 2022 to enable the compan
to change its Registered Office from "Nationa
Capital Territory of Delhi” to the "State o
Karnataka”.
Any person whose interest is likely to b
affected by the proposed change of th
registered office of the company may delive
either on the  MCA-21 porta
(www.mca.gov.in) by filing investo
complaint form or cause to be  delivered o
send by registered post of his /her objection
supported by an affidavit stating the nature o
his / her interest and grounds of opposition to
the Regional Director, Northern Region
Ministry of Corporate Affairs, B-2 Wing, 2nd
Floor, Pt. Deendayal Antyodaya Bhawan, CGO
Complex, New Delhi-110003 within fourteen
(14) days from the date of publication of this
notice with a copy to the applicant Company|
at its Registered Office at the address
mentioned below :-
B-9 G/F, Green Park, New Delhi-110016
For & on behalf of|
SASA MANAGEMENT INDIA PRIVATE LIMITED
Sd/-
SRIRAM GANESHAN
(DIRECTOR
DIN : 07805474

Date : 25.11.2022
Place : New Delhi

Branch : Canara Bank, Sco 100,
Ground Floor, Huda Market,

=T ¥y Canara Bank

T W T & 18 e, 44 b Urriming]

[ g |

Sector 55, Gurgaon
POSSESSION NOTICE [SECTION 13(4)] (For Immovable property)

Whereas; The undarsigned being the Authorised Officer of the Canara Bank under
Securibsation And Reconstruction of Financial Assets and Enforcement of Securify Inferest
Act, 2002 [Act 54 of 2002) (hereinafter refemed fo as "the Acl) and in exercise of powers
conferned under Section 13{12) read with Rule 3 of the Security Interest (Enforcement] Rules
2002, Issued a Demand Notice datad 31.05.2022 calling upon the borrawer Sri Hariprakash
S/o Sh. Ram Parkash 1o repay the amount mentioned in the nobice, being Rs. 8,42,024.10/-
(Rupees Eight Lakh Forty Two Thousand Twenty Four and Ten paise only) within 60
days from the date of receipt of the said notice.
The borrower having failed fo repay the amount, notice i heraby given 10 the borrower and
the public in general that the undersignad has taken possession of the property described
herein below in exercise of powsers conferrad on him | her under saction 134} of the said Act,
resd with Rule 8 & D ofthe said Rl on this 215t day of Seplember of the year 2022,
The barrower in partcular and the publicin general are hereby cawdioned not to deal with the
property and any dealings with the property will be subject to the charge of Canara Bank for an
amount of Rs. 842,024, 10/- and inferest thereon,
The borrower's attention is invited 1o the provisions of Section 13 (8) of the Acl, in respact of
hrme avadable, ko redeam the securned assels,

Description of the Immaovable Proparty
All that part and parcel of the propesdy constsiing of Flat No, /Piot Mo, 5011 Property 1D
GOC153U44 in By, Mo, /City or Town Survey NolKhasra No. Mahabirpura within the
regisiration sub-district Gurgaon and District Gurgaan. Boundad: Onthe North by Fazia
On the South by: Housa of Balbir Singh On the East by : House of Harpool Singh On the
Wast by: Property of others

Date; 26-11-2022 Place: Gurgaon Authorised Officer, Canara Bank

UCO BANK

[ITEY ENTENTY WS S ) @ (A Bovl of indla Undertaking)

POSSESSION NOTICE (For immovable Property) (Appendix IV [Refer Rule 8{1)]
Whereas, the undersigned being the Authanzad Officer of the UCO BANK, Asset
Management Branch, New Delhi under the Securtization & Reconstruction of
Financial Assels and Enforcemant of Security Interest {Act, 2002 (34 of 2002)} and
in exercise of powers conferred under section 13(12) read with (Rule 3) of the
Security Interest (Enforcement) Rule, 2002 issued a Demand Notice Dated
08.09.2022, calling upon the Borrower: M/S RISHI ENTERPRISES (PROP. MS.
SHALINI GOEL), fo repay the amount mentioned in the notice being
Rs.83,60,932.65 (Rupees Eighty Three Lakh Sixty Thousand Nine Hundred
Thirty Two and Paise Sixty Five Only) within 60 days from the dale of receipt of
the said notice. The borrower having failed to repay the amount, nofice is hereby
given o the borrower and the public in general that the undersigned has taken
Possession of the property described herein below in exercise of power conferred
an him under sub-section (4) of Saction 13 of Act read with Rule 8 of the Security
Interest (Enforcement) Rule, 2002 on this the 23° Day of November of the Year
2022, The Borrower in particular and the public in general is hereby cautioned not to
deal with the property and any dealing with the property will be subject to the charge
of the UCO BANMK, Asset Management Branch, New Delhi for an amount of
Rs.83,60,932.65 (Rupees Eighty Three Lakh Sixty Thousand Nine Hundred
Thirty Two and Paise Sixty Five Only) and interest therean.

The borrower's attention is invited to provisions of sub-section (8) of Section
13 ofthe Act, in respect of time available, to redeem the secured assets,

IHT A6

—Borrower(s) [ Description of the | :
Demand Notice | Date of Symbolic Reserve Date of Inspection
3%53:;2%?&3) Date and Amount| Immovable ;X:sp:trtyl Secured | possession Price of property
T 19-Aug-2022 Al that part and parcel of the prop- Ot Rs.33,66,000/- (Rupees Nar .
Himanshu Rs. 30,73,736/- | erty bearing . Property/Plot No.' 1, 29-Oct-2022 Thirty Three Lakh Sixty 23-Dec -2022
Sharma (Rupees Thirty |area measuring 275 sq. de., I.8.["TotarOutstanding Six Thousand OnIy) 1100 hrs -1400 hrs
2 Mrs. Sapna Lakhs Seventy | 229.92 Sq. mrs., out of total areal  As On Date Mr.Varun Grover
MIS. Sap Three Thousand | measuring 550 sq. yds., 459.84 out| o7 \ o\ 0099 | Earnest Money Deposit 8468011313
Sharma Seven Hundred |of Khasra No. 1368, situated in Rs. 31.04.890/. (EMD) Rs.3,36,600/- @
3. Mr. Umesh | Thirty Six Only) |Ram  Garden, Village Loni, S. 91,04, | (Rupees Three Lakh
Chand (Chakbandi Area), Tehsil & Zila| (RupeesThirty | Thirty Six Thousand Six | EMD Last Date
—BidIncrease |
Sharma Ghaziabad One Lakhs Four Hundred Only) 26-Dec -2022
Amount ' Thousand Eight Reserve Price till 5 pm.
Rs.40,000/- | All that piece and parcel of the prop-| Hundred Ninety Rs. 33.66.000/- _
(Rupees Forty |erty bearing Property/Plot No. 1/1, Only) A Date/ Time of
area measuring 275 sq. yds., i.e (Rupees Thirty Three ;
(Prospect No | Thousand Only) ’ Lakh Sixty Six Thousand E-Auction
845426) 229.92 sq. mirs., out of total area only) 28.Doc -2022
measuring 550 sq. yds., 459.84 out Earnest Money Deposit -vec -
of Khasra No. 1368, situated in 100 hrs-1300 hrs.
Ram Garden, Village Loni, (EMD) Rs1:ﬁ,36,ﬁ0%-
(Chakbandi Area), Tehsil & Zila Té. rt“pg?STh ree "é S
Ghaziabad. irty Six Thousand Six
Hundred Only)
Mode of Payment:- All payment shall be made by demand draft in favour of "lIFL"Home Finance Limited" payable at Gurugram or through RTGS/NEFT

The accounts details are as follows: a) Name of the Account:- IIFL Home Finance Ltd., b) Name of the Bank:- Standard Chartered Bank, c) Account
No:-9902879 followed by Loan Number, d) IFSC Code:-SCBL0036001 e) Bank Address: Standard Chartered Bank, 90 M.G. Road, Fort, Mumbai-400001
TERMS AND CONDITIONS-

1. For participating in e-auction, Intending bidders required to register their details with the Service Provider https://www.bankeauctions.com,
well in advance and has to create the login account, login ID and password. Intending bidders have to submit / send their "Tender FORM" along
with the payment details towards EMD, copy of the KYC and PAN card at the above mentioned Branch Office.

2. The bidders shall improve their offer in multiple of amount mentioned under the column "Bid Increase Amount". In case bid is placed in the last
5 minutes of the closing time of the auction, the closing time will automatically get extended for 5 minutes.

3. The successful bidder should deposit 25% of the bid amount (after adjusting EMD) within 24 hours of the acceptance of bid price by the AO and the balance 75%
of the bid amount within 15 days from the date of confirmation of sale by the secured creditor. All deposit and payment shall be in the prescribed mode of payment.

4. The purchaser has to bear the cess, applicable stamp duty, fees, and any other statutory dues or other dues like municipal tax, electricity
charges, land and all other incidental costs, charges including all taxes and rates outgoings relating to the property.

5. Bidders are advised to go through the website https://bankeauctions.com and https://www.iifl.com/home-loans/properties-for-auction for detailed
terms and conditions of auction sale & auction application form before submitting their Bids for taking part in the e-auction sale proceedings.

6. For details, help procedure and online training on e-auction prospective bidders may contact the service provider E mail ID:-
support@bankeauctions.com, Support Helpline Numbers:@7291981124/25/26.and any property related query Mr. Jitendra Gupta
@ 9999682823, Email :-jitendra.gupta1@iifl.com,

7. Notice is hereby given to above said borrowers to collect the household articles, which were lying in the secured asset at the time of taking
physical possession within 7 days, otherwise IIFL-HFL shall not be responsible for any loss of property under the circumstances.

8. Further the notice is hereby given to the Borrower/s, that in case they fail to collect the above said articles same shall be sold in accordance with Law.

9. In case of default in payment at any stage by the successful bidder / auction purchaser within the above stipulated time, the sale will be
cancelled and the amount already paid will be forfeited (including EMD) and the property will be again put to sale.

10. AO reserves the rights to postpone/cancel or vary the terms and condition of tender/auction without assigning any reason thereof. In case of
any dispute in tender/Auction, the decision of AO of [IFL-HFL will be final.

STATUTARY 30 DAYS SALE NOTICE UNDER RULE 8 (6) OF THE SARFAESI ACT, 2002

The Borrower are hereby notified to pay the sum as mentioned above along with upto dated interest and ancillary expenses before the date
of Tender/Auction, failing which the property will be auctioned/sold and balance dues if any will be recovered with interest and cost.

Place:-Ghaziabad , Date: Zb-Nov-2022 Sd/- Authorised Officer, IIFL Home Finance Limited

® ¥ 15K Bank

Servirg T Empower

The Jammu and Kashmir Bank Lta.

Impaired Assets Portfolio Management Department

Zonal Office Kathua[J&K), Near Forest protection force office,
Kathua-184102 JEK, Tel: 01922-234663 E: amid.zojtwo@jkbmail.com
Registered office Corporate Headquarters M.A.Road, Srinagar 190001 Kashmir, India

T +91 (0)194 2481 930-35, F +91 (0)194 248 1928,
CIN: LES110JK19385GC000048 E: info@@jkbmail.com, W: www.jkbank.net

SALE CUM AUCTION NOTICE
Sale Notice for sale of immovable / movable properties under the Securitization & Reconstruction of
Financial Assets & Enforcement of Security Interest Act 2002 (the Act) & under Rule &(6) of security
interest{enforcement) Rules,2002({the Rules)
Sealed bids on the prescribed tender document are invited from the interested parties for purchase of hypothecated
assels | mortgaged propertylies /secured assets held as securty by the Bank against credit facility/ies availed by

DESCRIPTION OF THE IMMOVABLE PROPERTY
All that part and parcel of the property consisting of Shop No.15, Ground Floor,
part of Building No.161, Dayal Market, Chanderpuri, Ghaziabad (U.P.} In
Survey No..Nil / City or Town Survey No.... Nil JKhasra No... Nil.. within the
reqisiration sub-district ... And District Ghaziabad.

DATE: 23.11.2022
PLACE: GHAZIABAD

Authorised Officer,
LUCO BANK

Public Notice For E-Auctlon For Sale Of Immovable Propertles

prop gag Yy
Corporate Office at Plot N0.98,Udyog Vihar, Phase IV,Gurgaon-122015.(Haryana) and Branch Office at:- PIot No. 30/30E, Upper Ground
Floor, Main Shivaji Marg, Najafgarh Road, Beside Jaguar Showroom,Moti Nagar, New Delhi under the Securitisation and Reconstruction
of Financial Assets and Enforcement of Security Interest Act, 2002(hereinafter "Act"). Whereas the Auhorized Officer ("AQ") of IIFL-HFL had
taken the possession of the following property/ies pursuant to the notice issued U/S 13(2) of the Act in the following loan accounts/prospec
nos. with a right to sell the same on "AS IS WHERE IS BASIS & AS IS WHAT IS BASIS" for realization of [IFL-HFL's dues, The Sale will bg
done by the undersigned through e-auction platform provided at the website: www.bankeauctions.com.

—Borrower(s) 7

Demand Notice Description of the Date of Physical Reserve Date of Inspection
(}% E:ggmﬂgs)) Date and Amount | IMmovable rxgg&rty/ Secured Possession Price of property
1 :Mr—Shiv 24-Aug-2021 Allthat part-andparcet of the -\ o009 Rs. 27,33,800/- 26-Dec-2022
Murat Rs.29,05,695/- | property bearing UGF without s(RUpefSiliWreﬁ'tri/ 11°°é‘rst-14t°° hrs
2.M/S Ratan ' : : Total Outstandin even La irty ontact.-
Plastic ([{ ukpe'ee Tv_iﬁnty dee roof rights towards Front side As On Dat ® | Three Thousand Eighl Mr. Varun Grover at
A M Vi aKn Five thousand | (western Southern Side) of s Un Date Hundred Only) 8468011313
WS .' ya | Six Hundred Ninety Property bearing No. 88, New 07- Nov - 2022 EMD Last Date
Devi Five OnIy) . Rs.29.11.806/ Earnest Money
No. RZ-88, area measuring 75 S.29,11,0000 Deposit (EMD) 28-Dec-2022
(Prospect No [ Bid Increase Amount| sq.yds., Khasra No. 16/6, village{ ~ (Rupees Twenty Rs.2,73,380/- till 5 pm.
762838 and Rs.40,000/- Matiala in the colony known ag Nine Lakh eleven (Rg%?/?e?itl-wl%rle:kh Date/ Time of E-
922257) (Rupees Forty Sukhi Ram Park Uttam Nagar, Thousand. Eight Thousan,d Three Auction
Thousand Only) | Delhi, 110059, Delhi. Hundred Six Only) | ndred Eighty Only)| 1400 noc o gt re.
Wode of Payment:- All payment shall be made by demand draft in favour of "IIFL Home Finance Limited" payable at Gurugram or through RTGS/NEFT

The accounts details are as follows: a) Name of the Account:- IIFL Home Finance Ltd., b) Name of the Bank:- Standard Chartered Bank, c) Account
No:-9902879 followed by Loan Number, d) IFSC Code:-SCBL0036001 e) Bank Address: Standard Chartered Bank, 90 M.G. Road, Fort, Mumbai-400001

TERNMS AND CONDITIONS:-

1. For participating in e-auction, Intending bidders required to register their details with the Service Provider https://www.bankeauctions.com,
well in advance and has to create the login account, login ID and password. Intending bidders have to submit / send their "Tender FORM" along
with the payment details towards EMD, copy of the KYC and PAN card at the above mentioned Branch Office.

2. The bidders shall improve their offer in multiple of amount mentioned under the column "Bid Increase Amount". In case bid is placed in the lasf]
5 minutes of the closing time of the auction, the closing time will automatically get extended for 5 minutes.

3. The successful bidder should deposit 25% of the bid amount (after adjusting EMD) within 24 hours of the acceptance of bid price by the AO and the balance 75%

4

of the bid amount within 15 days from the date of confirmation of sale by the secured creditor. All deposit and payment shall be in the prescribed mode of payment.
. The purchaser has to bear the cess, applicable stamp duty, fees, and any other statutory dues or other dues like municipal tax, electricity,
charges, land and all other incidental costs, charges including all taxes and rates outgoings relating to the property.
5. Bidders are advised to ?o through the website https://bankeauctions.com and https://www.iifl.com/home-loans/properties-for-auction for detailed
terms and conditions of auction sale & auction application form before submitting their Bids for taking part in the e-auction sale proceedings.
6. For details, help procedure and online training on e-auction prospective bidders may contact the service provider E mail ID:-
support@bankeauctions.com, Support Helpline Numbers:@7291981124/25/26.and any property related query Mr. Jitendra Gupta|
@ 9999682823, Email :-jitendra.gupta1@iifl.com,
7. Notice is hereby given to above said borrowers to collect the household articles, which were lying in the secured asset at the time of taking
physical possession within 7 days, otherwise IIFL-HFL shall not be responsible for any loss of property under the circumstances.
8. Further the notice is hereby given to the Borrower/s, that in case they fail to collect the above said articles same shall be sold in accordance with Law.
9. In case of default in payment at any stage by the successful bidder / auction purchaser within the above stipulated time, the sale will be
cancelled and the amount already paid will be forfeited (including EMD) and the property will be again put to sale.
10. AO reserves the rights to postpone/cancel or vary the terms and condition of tender/auction without assigning any reason thereof. In case off
any dispute in tender/Auction, the decision of AO of IFL-HFL will be final.
STATUTARY 30 DAYS SALE NOTICE UNDER RULE 8 (6) OF THE SARFAESI ACT, 2002

The Borrower are hereby notified to pay the sum as mentioned above along with upto dated interest and ancillary expenses before the date
of Tender/Auction, failing which the property will be auctioned/sold and balance dues if any will be recovered with interest and cost.

Place:-Delhi , Date: 26-Nov-2022 Sd/- Authorised Officer, [IFL Home Finance Limim!'

STATE BANK OF INDIA (RACPC), C2A Sector-100

Opposite Pathway School Distt: Gautam Budh Nagar,
(U.P.) 201304, E-mail: sbi.63802@sbi.co.in

POSSESSION NOTICE

[Under Rule 8{1) of Security Interast (Enforcement) Rules, 2002]

Whereas the undersigned baing the Authorized Officer of the State Bank of India,
through its Dadri{3342) Branch, under Securifization and Reconsiruction of
Financial Assats and Enforcement of Security Interest Act, 2002 (No. 3 of 2002) and in
exercise of powers conferred under section 13(12) read with Rule 3 of the Security
Interest (Enforcement) Rules, 2002 issued a demand natics dated 06.09.2022, calling
upon the bormower, Mrs. Kamlesh Singh Wio Mr. Mahipal Singh Address: C-139,
Swarn Nagri, Greater Noida and the following Borrower! Guarantors: Also at:
Mavodaya Vidyalaya, Balaj Enclave, Near Subzi Mandi, Dadri, UP. & Also at:
Jawahar Navodaya Vidyalaya, Dhoom, Manikpur, Dadn, LLF, Mr. Mahipal Singh,
Balaji Enclave, Mear Subz Mandi, Dadn, U.FP (herein after the borrower and
guarantors are collectively referred to as “the Bomowers") fo repay the amount
mentionad in the notica baing Rs. 6,13,153.00 (Rs Six Lac Thirteen Thousand One
Hundred Fifty Nine Only) as on 06.08.2022 within 60 days from the date of receipt of
the said notice and fulure interest at the contractual rate on the aforesaid amount
togetherwithincidental expenses, costs, charges, ete.

The bormowers having falled to repay the amount, notice s hereby given to the
borrowers and the public in general that the undersigned has Symbolic possession of
the property described herein bebow in exercise of powers confermed on him under sub-
saction 4 of section 13 of Act read with nuse 8 of the Security Interast Enforcement
Rules, 2002 an this the 21st day of November 2022.

The borrowerfguarantor in particular and the public in general is heraby cautionad not
to dealwith the property and any dealings with the proparty will be subject to the charge
of the State Bank of India for an amount of Rs. 6,13,159.00 (Rupees Six Lac
Thirtean Thousand One Hundrad Fifty Nine Only) as on 06.09.2022 and future
interest at the contractual rate on the aforesaid amount together with incidental
expenses, costs, charges, efc.

The borrower's attention is invited to the recently amended provisions of sub-section
{8) of section 13 of the Act, whereunder you can tender the entire amount of
outstanding dues together with all costs, charges and expenses incurmed by the Bank
only fill the date of publication of the notice for sale of the sacured asset(s) by public
auction, by inviting quotations, tender from public or by privale treaty. Please also note
that if the entire amount of cutstanding dues together with the costs, charges and
expanses incurred by the Bank is not tenderad before publication of notice for sale of
the secured assets by public auction, by inviting quotations. tender from public or by
private reaty, you may not be entitled fo redeem the secured asset{s).

DESCRIPTION OF IMMOVABLE PROPERTY
Equitable Mortgage of Immovable Properties)

Residential Property is situated at Plot No. 139, Block C, Swarn Nagri,
Greater Noida, Gautam Budhha Nagar, Uttar Pradesh - 201306

Date : 21-11-

2022, Place : Gregter Noida  Auwthorized Officer, State Bank of India

5. E. RAILWAY — TENDER

Tender Notice No. PCMM/GENL/2022/20, Dated: 25/11/2022. The Principal Chiaf
Materials Manager, South Eastern Railway, Hd. Grs. Office (5th Floor), Mew
adminisirative Buikding, 11, Garden Reach Road, Kolkata-700043 for and on behalf
of the President of India invites open E-lenders which have bean uploaded on websilte
wwsLireps.gov.in as follows. All the lenders will be closed at 14.00 hrs.
Sl.Mo.; Tender Mo.; Due Date;, Brief Descriplion; Quantity & EMD required or
not, if yes please mention the amount are as lollows: 1; 382238948, 15912 2022
Key boit with nut, spring washer & 4 dia, spiit pin. Drawing No.; RDS0's Drg, Mo, 5K
69594, Alt. 36, Iterm Mo, 9. Material and Specification: 1525652006, (Rew. 2
15: 306321994, (Rew, 21 155492005, (Fev, 31 140,000 Mos, & ¥ 79,300, 2; 60225001
12,12 2022 Wider Sleeper (RT-8746); 16,50,000 Noa. & ¥ 50,00.000. 3; 60225003
19,12, 2022; Cutting chain assembly (complete); 10 sats & ¥ 55110, 4; IF225426;
19,12.2022; One set of open and Laparoscopic Instrument. Technical Specification
enclosed as per Annaxure-8 & C; 1 sat & T 54 010, 5; IF225432; 19.12.2022; 500
kMA Diasel Gensrator sat with suitable size AMF Control Panel with all accessorias:
1Mo, &7 70,580 6; [E22587TT; 13.12 2022; Supply, instaflation, testing & commissioning
of sixtean meters lghling mast fabricated parl as per dimension: TOP Dia-130mm,
Botlom Dia-3680mm, Saclion-Z nos. (Section Lengh-8250 mm), Thickness-3, 4mm,
Base Plale-340mmx25mm, PCD-460mm, with Tollowing ilems: High Mast Section
wilh Daze plale; 9 sels & T 89,210, 7, 382238818, 12,12 2022, T/B" (22 mm ) dis. 2ing
plated/Galvanized Lock Balt with collar (28G) with grip range (25-32 mm). Drawing
M. WD-11036-2-01, Alt, 1 & WD-11036-3-02, Alt, Nil, Material and speciiication
ROS0's Specification No. WD-02-BOXNHL-2011; 60,000 MNag, & £1,32 540, &
382238838, 12 12.2022; T/&" (222 mm) Dia Zinc Plated'Galvanized Lock Bolt with
collar (28E) with grip range [(57-64 mm}, Material and specification: RDE0's STR Mo.:
ISRDSO-WDN0001-2022; 44 200 Mos. B F 1,118,290, 9; ADZ25418; 1512 2022; Supply
of radiator for Greaves Cotton make diese! engine, model TBD14W 12 (CPCE-1) for
high capacity LHB power cars, part no. 123400520314, as per RDS0 spec. no.
"ROSQ/PESPEC AACID084-2008 (Rev-1) for 336 KW diesal altermator set for power
car; 3 nos. & ¥ 67,700, 10; 20223008 01.12.2022; Push Pull Rod (Traction Bar) for
WAG-3; 43 nos. & T 25 93,122. 11; 2522329%9; 01.12.2022; Sel of spares for E-70
aguipmeant mani Told assembly; 15 sels & T 45,93 615, 12; 25223550, 02.12.2022
Sel al spares lor PC-8 lype relay; 50 sels & T 45,158,578, 13, 252212804, 05122022
Cable Head Termination (CHT) Systern; 20 nos & T 36,22,600. 14, 25223347TA,
05.12.2022; Smabler Master Controller assembly for crew friendly; 85 nos, & T66,16,400
15, 292232504, 05,12 2022, Modified single duct leather below far; 120 sels & §
fd. 84,400, 16; 112210087; 0712 2022, Coupler Body; 87 nos. & ¥ 26, 69 160, 17,
29224648; 08.12.2022; Laminated Cab Door Glass of WAGEAWAPT Loco; 779 nos
& TS 41374, 18, S41373.84; 13.12.2022; Set of Wiper Arm Assemble; 242 sefs & §
49,230,300, 19; 25221207A; 15.12.2022; Sat of inter cooler and after cooler compleate
fior ELG| Compressor; 80 seis & ¥ 32,04.368. 20; 252212734 17.12.2022; Intermediate
Crvarhaulic 141 sets & ¥ 6066 500. 21; 292200364A; 16.12_2022; Sei of Helical Sprngs
for WAP,; & sels & T 28.41,357. 22; 29223227, 22 122022, (i) HOSE Couwpling 17
(MREP), (i) HOSE Coupling 17 (DER); 1020 nos & T 37,32, 104, 23; 15226192,
21 12.2022; Complata diesed enging capadity 600 HF, 1500 RPM, KTAA19G10 CPCB-
I, eonlirming ta RDS0 spedhcabon No, RDSOVPESPECGIACD0E-2008 REV 1 af
Cummins Make, 2 nos, & T 664710, Interested tenderers may visit websile
wwwireps.gov.in for full detallsidescripbon! specification of the tenders and submit
thedr bids anling, In no case manual tenders for thesea items will be accepted. NLB:
Frospective Bidders may regularly visit www. lreps.gov.in to participate in all ather
tenders. (PR-338)

iy Ffrey assier
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Morna, Sector 51, Noida, U.P.

POSSESSION NOTICE (For Immovable Property) [See rule 8 (1)] |

Whereas the undersigned being the Authorized officer of the Bank of Baroda under the |
Securifization and Reconstruction of Financial Assets and Enforcement of Security |
Interest Act. 2002 and in exercise of the power conferred under Section 13 (2) read with |
Rule & of the Security Interest (Enforcement) Rubes 2002 issued a demand notice dated |
0708 2022 calling upon them, Mr. Ashish Narang, Mrs Varsha Narang & Mrs Surbhi |
Narang residing at Address:- 114 3rd Floor Gagan Vihar Extension Krishna Nagar East|
Dedhi 110051 to repay the amount mentionad in the notice being Rs. 44,53,470.84 (Rs |

Forty-Four Lakhs Fifty-Threa Thousand Four Hundred Seventy- and Eighty Four |

Paise Only) pius due interest and charges thereon within 60 days from the date of|

receipt of the said nofice

The Bormowen' Guarantor having failed to repay the amount, notice is hereby given fo |
the Borrowen' Guarantor and the public in general that the undersigned has taken |

Borrowers hereunder, The properties/ secured assets are in possessian of our Bank which we intend lo sell under possession of the properties/ assets described herein below in exercise of powers |
the provisions nl’the_r SARFAESI Act rea-d mti*::the_ﬂules 1here?:.irl'i'|:ier,_ for the rer:lnveryUQTEEEureﬂ debt. P MGM REALTORS PRIVATE LIMITED conferred on him under Section (4) of Section 13 of the Act read with rule & of thei
The sale of properties/secured aﬁse_.lts ison"asis where is”, “as is what is"" and"whatever there is” basis. REGD. OFFICE : 108, 1st FIoor,MadangrrVrIIage, New Delhi - 119062 Security Interest {Enforcement) Rules, 2002 on this 25.11.2022
The tender documeants can be obtained from our Branch I.F. Samba or from IAPMD Department Zonal Office CIN: U45200DL2008PTC181473 Email I'd.: mgmrealtor12@gmail.com
: . ; The Borrower! Guarantor in particular and the public in general is hereby cautioned nm
Kathua. Bids can be submitted at IAPMD Department Zonal Office Kathua on any working day by or befora
21.12.2022 by 4 PM. Intending purchasers who desire to inspect properties secured assetsiitle deedscan visit EXTRACT OF THE STATEMENT OF UN-AUDITED FINANCIAL RESULTS 1ucﬁeal RV sEMc Y DNy SR08 M SN (16 S WK1 IR 22810 Wil be| |
Branch L.F. Samba onany working day from 28.11.2022 to 21.12.2022 between 10.30 A.M to 3 P.M.Tenders FOR THE QUARTER AND HALF YEAR ENDED ON 30TH SEPTEMBER, 2022 A Zin subject to the charge of the Morna Sector-51, Branch, Bﬂllih of Baroda for Eni
shall be opened by Authorized Officer at 3.00 PM on 22.12.2022 at Zonal Office Kathua, in the presence of (AmountX'in lacs] | amount of Rs. 44,53,470.84/- (Rupees Forty-Four Lakhs Fifty-Three Thousand
those bidders who intend to be present & they will be given an oppertunity of inter- se bidding to improve the offer Sl. Particulars Quarter ended Half Year Ended | Year ended Fﬁur‘ H“{r.ldﬁd Seventy- and Eighty Four Paise Only) plus due interest 3”"
1 bi : : i subjec icd) : i charges thereon.
Eﬁggzrhﬁﬁ:&lzmﬁ;ﬁﬁ s:ifai:Eﬁlﬁfﬁeﬁtf,”fﬁrﬁuﬁ'g by ngﬁggui:éﬂiﬁ;r ?ﬁgepﬂ':;eﬁe:ﬁiiﬂ: ﬁﬂﬁﬂiﬁg ] 30.00.2024 30.06.2022 30.09.2021 30.09.2024 30092021 31.03.2022| Tl to et e o s inuted o provisions of Sub- Section (8) of section 13 of the |
: o i i i (Unaudited) (Unaudited) (Unaudited) (Unaudited) (Unaudited] (Audited) ;
sold below the reserve prica, All tha attendant charges! dues including registration charges, Stamp duty, i . n ; 3 i _ Act, inrespect of ime available, to redeem the secured assets.
electricity & water charges and taxes and GST etc. shall have to be bome by the purchaser exclusively of 1| Total Income from operations 41.66 40.51| 40.51 82.16 81.01 169.41 [ DESCRIPTION OF THE PROPERTY
D can B Lot By o Ko o oot eney| [ 2] WP s e A ioe & preof Equtal Hogegedof o nd Bing s
Deposit (EMD) will not attract any interest. The successful bidder shall have to deposit25% of the sale amount (before tax, exceptional and/or extraordinary items (6.20) (8.17) (3.10)|  (14.37) (5.23) (78.69)]  atProperty No 10402/1 Gali No. 13, Multani Dhanda Pahargan], Delhi in the |
[uncl;isiuﬁ of EiIThEEé I'ii'luney Depu:liﬂslit?rg%nwi}i;hthe -Ttuthori;ded {:ilf:ic?; u; I;L'IE 5ar'lned :if_i;:; _|:|r1|15-::':n|:: Iatns;:1 tha rr"next 3 | Net Profit/ Loss for the period before tax name Smt Varsha Marang wio Mr Satish Narang .
working day and the balance amount | of the sale consideration) 1o be deposited within ays thereafteror , o - - ,
within such extended period as agreed upon in writing by and solaly at the discration of the Authorized Officer, In (after exceptional and/or extraordinary items) (6.20) (8.17) (3.10)| (14.37) (5.23) (78.69) Date : 25-11-2022, Place : Delhi Authorized Officer, Bank of Baroda |
:jhe; eulnnt of any F:i“e_lrault in pag,;rnlebné ';i-f anl}_: UEI]EEE I'?rlr}‘irl-:en!i u_:ilr i;thersr.er Ira_ 5 I?ni'!i completed hé,.' rﬁi.—aﬁnn gl’ aﬂy 4 | Net Profit for the period after tax s 3Ty a=leT . h
afault on part of the successful bidder, the Bank sha entitled to forfeit all the money paid till then by the . o %ﬂ* W a5, Branch:
successful bidder and the property! Secured asset shall again be put for resale in absolute discretion of the (after exceptional and/or extraordinary items) (6.20) (8.17) (3.10)|  (14.37) (5.23) (94.00) ) Bank of Baroda . :
Authorized officer. The detailed terms and conditions of sale are prescribad in the tender document available at 5| Total Comprehensive Income for the period Hnma, Sector 51, Hﬂ'ldﬂ, U.P.
the Branch LF. Samba (BH Cell phone: 3419169144) and IAPMD Department Zonal Office Kathua (Ph. (Comprisi : . '
prising Profit / (Loss) for the period (after tax)
b it sl i i and other Comprehensive Income (after tax)) 620 7| 10| (asn| 23| (eaoq| | POSSESSION NOTICE (For Immovable Property) [See rule 8 (1)]
Name of 1. Mis Jammu Industries Situated at Phase-2, IGC, SIDCO, Samba (J&K) -184121 through _ . P . ' : ' ' ' ' Whereas the undersigned being the Authorized officer of the Bank of Baroda under the |
Borrower |its Prop: Mr. Khallilullah 5_!'.1 Mr. Noor Mohammad (Borrower Firm), 2. Mr. Khallilullah Sio 6 | Paid-up Equity Share Capital Securitization and Reconstruction of Financial Assets and Enforcement of Security |
ELT;:H?W?;ETETI gl;‘::uéu; h!r‘;?ehha?u"g]f'bﬁgbgiz’é’;ﬁnﬁ'}mrgggzﬁ:ijuﬂ?i?i;fﬂhrm E;E&IE rﬁnmpaatrili' (Face Value of Rs. 10/- each) 277.90 277.90 277.90 277.90 277.90 277.90] Interest Act, 2002 and in exercise of the power conferred under Saction 13 (2) read with |
Mortgagors it Gl Khan. Mobalia: I sgar Tola, Nanpara, Distt. Bahraich (U.P) -271865 il':-h::-r'tgagur-" 7 | Other equity excluding Revaluation Reserves as l::i; EE ;{f}tzh; Stﬁi_:urll':rlnterﬁst{Enw!usrcg‘ti;niiﬁuuieiﬂﬂiI:sueﬁaden’:;mtl:ntmegﬁetedi
Guarantor), 4. Mr. Nisar Ahmed S/o Sh. Ajmat Ali urf Goley Khan, Mohalla: KasgarTola, per balance sheet _ (10,058.76) Wii:i h1h' ﬁrewﬁl:l?rg E‘ezli;ing al .ﬂ.ddr::ﬁ' B E?Ei:tn:?i%ﬁrjut?;a Gr:ul:r:'-taﬂuddi:::
— :';”pjﬂfﬂ- D;-I‘?*“- _EE’:” riljlm L'—'-F’Jf'j?}'{" EE? 'f:';ZQ;E;“IGUE;:NIDFT’I P T M TaTrd Net worth (9,795.22) | (9,789.02)| (9,692.09) | (9,795.22) | (9,692.09)| (9,780.86)|  Magar 201301 to repay the amaunt mentioned in the notice being Rs. 33,62,213. M[RE;
Iprii::;:%l,ﬂn = Ea:q%‘;g? Jgﬁﬁﬂglingwitri‘?altlﬁﬁi = manns?.rﬁt:ti e raiirezﬁmuerzr;ﬂpzﬁuz’iaendﬁg iﬁbﬁi-e Ssticigedris Paid up Debt Capital 18,900 18,900 18,900.00| 18,900 | 18,900.00 18,900] | Thirty Three Lakhs Sixty Two Thousand Two Hundred Thirteen-Four Paise Einlﬂl
Secured borrower firm Mis Jammu Industries through its prop: Mr. Khallilullah Sfo Mr. Neor Mohammad 10 Debt Equity Ratio 1641 18857| 12960|  1641| 12060]  181.41 EE'I‘I’;;‘;ED;““"“* andt charges tharson withen B0 cays from the gate of receipt ol the,
Assets alongwith Plant & Machinery. 11| EPS(of Rs 10/- each) basic & diluted (0.02) (0.03) | (0.19) (0.05) (0.19) (0.34) The Borrower! Guarantor having failed to repay the amount, nofice is heraby given to|
Amount due as|Rs. 9,92,23,068.32 (Rupees Nine Crore Ninety Two Lac Twenty Three Thousand Sixty Eight 12 Capital Redemption Reserve - -| - - - | | the Bomower Guarantor and the public in general that the undersigned has taken |
on 31.10.2022 | and Paisa Thirty Two only) Plus charges, costincurred / to be incurred. "1 Debenture Redempon Reserve ' » 7 T T 1 | possession of the properties/ assets described herein below in exercise of powers |
. - , . . . il : :
ey o [Herote oos no S0 O Koo .9 Mol R Fis [EOD) [~ b s covmapa o] | 0w | 0w | wwon] |l o Scon (1) f 15 o e e v e 3. e
constructions raised thereupon standing in the name of the 182.93 18.29 19 Interest Service Coverage Ratio N\A N\A N\A N\A N\A N | The Borrower/ Guaranior in particular and the public in general is hereby cautioned not |
borrower firm M's Jammu Industries through its prop: Mr g 3 | y | ! e [
whallilellah Sio Mr. Noor Mohammad Lac Lac Notes: to deal with the said Property/ assets and any dealings with the property’ assels will be |
Biart and machinar Tp—— —— 1 Theabove financial results have been reviewed by the Audit Committee and approved by Board of Directors in theirmeeting heldon|  SUBIECt 0 the charge of the Morna Sector-51 Branch, Bank of Baroda for an amount|
: T STorh l‘:1 2 BerTE = : S“_ ' HEE . 'I- - ~: November 19, 2022 and the Statutory Auditors of the Company have carried out limited review. ELE;W:?,:? nﬂi iﬁ?gﬁ:‘ur{;'ﬂu:gﬁmﬁ:r:; a?:gh:rnsIm?nm Twn-
E JI'; tg;g:;ﬁ.: tf:ﬂrl'?: :-Jtl ZT;EFI]{: “':_:re t;li ilgpgal Ebs;lgg?“iagd md‘fﬂ 2 E:';a;n éng:d? }Ern:;I[:E?'i‘;endﬂtfbuﬂghg'#" FEE 2 Theabove is an extract of the detailed unaudited financial results filed with the Stock Exchange under Regulation 52 of SEBI(Listing The borrower's atiention is invited ta provisions of Sub- Section iﬂ??:iee I |
accepted only after successful auction of Plant & Machinery, Obligations and Disclosure Requirements) Regulations, 2015 and full formats of the same are also available on the website of the Act. in respect of time available, to redeem the secured assets.
2. Land & building shall not be sold exclusively without the sale of Plant & Machineny. Company and the website of BSE. | DESCRIPTION OF THE PROPERTY
The Authorized Officer resarves the right to reject all or any offer without assigning any reason. This publication For MGM REALTORS PRIVATE LIMITED
is also15 daysnotice 1o the Borrower/Mortgagors/Guarantors of the above said loan account about holding of s/ |AN the plece & parcel of Equitable Mortgaged cf Plot No 38 Situated at Block B
sale on above mentioned date/ place if the outstanding dues are not paid in full. The properiy is free from all the . Sector 10 Noida, measuring 114 sq m owned by Mr Virender Khera Sio Mr Kamal | '
encumbrances to the best of knowledge of Authorized officer, NileshBahri | Mitter, Bounded as: North - Plot No B 3. South - Plot No B-40, East - Plot o B4, West-|
Note: -Applications without Tender document & EMD shall not be entertained. Date: 25-11-2022 Whole Time DlreCtoq A0 M wide road I
Date: 25.11.2022 Place: Kathua Authorised Officer Place: New Delhi DIN:0711445 Date : 25-11-2022, Place : Noida Autherized Officer, Bank of Baroda |
inanciglcgy cpigy-1n o © New Delhi e ©
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